IList of cases where Case Management Hearing was held during the month of June-2024

Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS
| n Respondent

Name

Framin Listing ofAffidavit Affidavit Written Oral Other
g theWitnesse of of Argument Argume Stages/H
Issues s Evidence Witnesse s nts earing

s Date

ISH. SANJEEV KUMA! [Suit forCS COMM-+12.09.2023 [SWEETY [22.07.2024 [23.08.2024[23.08.202 [06.08.2024
IAGGARWAL, DISTRICT xtension [Recovery [1230/2023 IBANSAL VS| 23 24
WUDGE (COMMERCIAL Block, Tis| IMUNICIPAL
ICOURT)-01 [Hazari ICORPORATIO
[Courts, IN OF DELHI
[Delhi
1301, [Suit forlCS COMM-01.07.2022 BZ TECHF-------  [15.05.2024 [06.06.2024/06.06.202 [12.07.2024 [12.07.202f------
[Extension [Recovery [1624/2022 ENTURES 4 21
[Block, Tis| S. NIKON|
[Hazari IFINLEASE
[Courts, [PVT. LTD.
Delhi
2 |[SH. RAJESH KUMAR GOEL,CENTRAL INIL
IDISTRICT JUDGH|
((COMMERCIAL COURT)-02

I3 [Sh. ILLA RAWAT, DistriciCENTRAL NIL
Pudge, Commercial Court-03

4 MS ANIL KUMAR SISODIA,CENTRAL INIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-04

I5 [SH. UMED SINGH GREWAILICENTRAL INIL
IDISTRICT JUDGH|
((COMMERCIAL COURT)-05

6 |[SH. NIKHIL CHOPRA, DJ|CENTRAL uio ICS (COMM) |2642/2022 [06.12.2022 [BASHESHAR [27.05.20[PE- 21.08.2024 [28.08.202 [30.08.2024 [30.08.20 [NA
ICOMM-06 TIS HAZRI COURT]| ILAL VS. AMITj24 [21.08.2024 23 24
ICENTRAL DELHI [KUMAR IAnd

[22.08.2024
DE-
[28.08.2024]
|And
9

7 [SH. MUKESH KUMAR|ICENTRAL INIL
IGUPTA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07

|8 |[SH. AMIT KUMAR, DISTRICT|Central INIL

WUDGE, COMMERCIAL
ICOURT-08
9 [SH. DEEPAK GARG,Central 1309 THIRDICS (COMM.) [CS/COMM/1[21.07.2023 [DEX CARGO[05.06.20[PE TWITHIN ITHIN Jon requeston
IDISTRICT JUDGE, [FLOOR 62/2023 S SPELLj24 24.07.2024[FOUR [FOUR after thefrequest
ICOMMERCIAL COURT-09 [EXTENTIO JORGANICS & WEEKS EEKS [conclusion [after the]
IN BLOCK 25.07.2024 f evidene [conclusio
IDE of
[20.08.2024] levidene
1309 THIRD|CS (COMM.) ICOUNTER [o1.11.2023 [DEX CARGO05.06.20[PE TTHIN ITHIN fon requeston
[FLOOR ICLAIM/65/2 S SPELLj24 [24.07.2024 [FOUR [FOUR fter thefrequest
[EXTENTIO 023 JORGANICS & WEEKS EEKS [conclusion [after thel
IN BLOCK [25.07.2024 of evidene [conclusio
IDE n  of

[20.08.2024 levidene




o

District

ISH. AJAY PANDEY,Central
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

Court
Room

Case Type

Case No.

Date of Petitioner
Registratio
n

Date of Case Management Hearing

Name VS

Respondent
Name

1 [SH. SANJAY SHARMA |Central 10 ICS (COMM) [CS 03-05-2024 [SHYAM LALj03.06.20f IPE- IAs perr
[DISTRICT JUDGE, COMM)/55 Vs 24 [11.07.2024 prder,
ICOMMERCIAL COURT 9/2024 IMUNICIPAL [Plaintiff &]

ICORPORATIO defendent

IN OF DELHI will filg]
ist off
itnesses
athi T

2 (SH. RAVINDER BEDI,Central ko1 ICS(COMM) [1534/2023 [28.11.2023 [CANARA 05.06.20
IDISTRICT JUDGE | IBANK V/Sl24(PE-

ICOMMERCIAL COURT JASHIMA 10.07.20
[[NFRASTRUC |24
[TURE PVT&19.07.2
ILTD 024
JAND
IEQD N
ko1 ICS(COMM) [1592/2023 [15.12.2023 [BANK OH06.06.20
[BARODA V/Sl24 (FOR|
ISHREE RAM|PE-
[HANUMAN Jlji1.07.20
[TRADING CO. |24
12.07.20
24 AND|
lcap no

13 (SH. SANJEEV KUMAR|Central INIL
ISINGH, DISTRICT JUDGE,

ICOMMERCIAL COURT

4 [SH. ASHUTOSH KUMAR,|West NIL
[IDISTRICT JUDGE|
((COMMERCIAL COURT)

15 [MS. HEMANI MALHOTRA, West NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-02

16 [SH. DIG VIJAY SINGH,|West INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

17 |[SH. SANJAY JINDAL,West INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT|West INIL
WUDGE (COMMERCIAL
ICOURT)

19 |[SH. NARESH KUMARWest INIL
[MALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. ANURAG SAIN,/NEW DELHI [NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-01

|21 [SH. VIDYA PRAKASH,[NEW DELHI [25 ICS (COMM.) [108 /2023 [16.02.2023 [TOYSONS 03.06.20WITHIN ITHIN [NOT IDATE NOT[DATE IMISC.
[IDISTRICT JUDGE [NDIA 24 IONE [ONE [FILED IGIVEN [NOT IAPPREAN
I((COMMERCIAL COURT) IREGISTERED EEK EEK IGIVEN [CE /l

IPARTNERSHI [04.10.2024
P FIRMA VS.

[FASHION

[BULL INDIA|

locratr Dy




District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Room Registratio Name VS
n Respondent
Name

22 (SH. VINEETA GOYAL,NEW DELHI
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
|23 [MS. SAVITA RAO, DISTRICT|SOUTH NIL
WUDGE(COMMERCIAL
ICOURT)
24MS. ANURADHA SHUKLASOUTH NIL
IBHARDWAJ, DISTRICT
WUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV ISouth INIL
26 [SH. SANJEEV KUMARISouth 29, New[Commercial [CS (Comm.)01.06.2024 [M/s R.Kf [01.06.2024 F + I [
ISINGH, COMMERCIAL [Court ka7/2022 IGupta &
ICOURT. [Block-IT |Associates And)
JANR Vs. M/s
[Pristine
[Publications
[Pvt. Ltd.
29, New[Commercial [CS (Comm.)05.06.2024 [M/s R.S| 5.06.2024 F + s s
ICourt k78/2022 [Surgical ~ Pvt|
Block-IT ILtd. Vs. M/S|
[Focus Imaging
nd Researc
ICenter Pyt
Ltd.
29, New[Commercial [CS (Comm.)05.06.2024 [Sterling 3 105.06.2024 F F I I
ICourt 110/2023 JAccuris
Block-IT ellness  Pvt,
ILtd. Vs
IMedeor
Hospital Ltd.
20, NewCommercial |CS (Comm.)06.06.2024 [Canara Bank- 106.06.2024| F F I I
ICourt 174/2024 s. Chaudharyj
Block-IT IDev
27 (SH. LOKESH KUMAR[South ko, New[CS/COMMER [CS/COMM/6[11-11-2022 [NEW  INDIAji9-02- | 3-04- 103-05- + S 5-07-
ISHARMA, DISTRICT] [Court ICIAL 6/2022 [TIMBER 2024 2024 [2024 2024
WUDGE(COMMERCIAL Block-1T ISTORE \E|
ICOURT) [HSK  INFRA|
[PVT. LTD.
ko, New|[CS/COMMER [CS/COMM/3[13-01-2023 |[PANASONIC [15-01- | - F 3 - 27-08-
ICourt ICIAL /2023 ILIFE 2024 2024
Block-IT ISOULUTIONS
[[NDIA P. LTD,
S AMIT|
[ENTERPRISE
15
ko, New|CS/COMMER [CS/COMM/3[27-11-2019 [ASHISH 19-02- | l24-04- - - I 9-07-
ICourt ICIAL B4/2019 JAGGARWAL [2024 2024 2024
Block-IT S M/S|
[RACING
[PROMOTIONS|
[P. LTD.
ko, New|CS/COMMER [CS/COMM/6[24-11-2022 [M/S POTHOS]21.02.20 26-04- F + I 8-07-
ICourt ICIAL b0/2022 ISOLUTIONS |24 2024 2024
[Block-IT S M/S D. K|
CHEMICALS
[p. LTD
ko, New|[CS/COMMER [CS/COM/12/|04-01-2022 [MERCHANTS [22-02- | 130-04- F + F [13-08-2024]
[Court ICIAL 2022 ICOURIER  PJe024 2024
[Block-1T ILTD. \E
ISURYA
ICARGO




District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Room Registratio Name VS
n Respondent
Name

o, New|[CS/COMMER [CS/COM/619[27-07-2022 [SURYA [13-08-2024]
ICourt ICIAL 2022 ICARGO 2024
Block-IT [FORWARDER

IS P. LTD. V§

IMERCHANT

ICOURIER P

[LTD.
ko, New|CS/COMMER [CS/COM/65 [19-11-2022 [STATE BANK]28-02- | I F 3 I 29-07-
ICourt ICIAL l/2022 JOF INDIA VSl2024 024
Block-IT IRAJ KUMAR
ko,  New/CS/COMMER [CS/COM164/[02-03-2022 [SUNIL 05-04- | 3 F F 3 IDISPOSED
[Court (CIAL 2019 [KUMAR VSi2024 [ON 06-04-
Block-IT RIGHI GUPTA| [2-24

IDIRECTOR
ko, NewCS/COMMER [CS/COM/40 |05-01-2024 [NEERAJ  VSh9-04- | I F + I l11-07-2024
ICourt ICIAL 13/2023 IMS FNPl2024
Block-IT [ESTATE
o, New[CS/COMMER [CS/COM/60 [03-07-2023 [MAMCHANDI [24-04- | [ F + I 28-08-
ICourt ICIAL 9/2023 S M/Sleo24 2024
[Block-IT [EURONET

ISERVICES

[[NDIA
ko,  NewCS/COMMER [CS/COM/45 [26-08-2023 [[V [3o-05- [ = F I = 5-08-
ICourt ICIAL /2023 ICOMMUNICA |2024 024
Block-IT [TION \E

PAKSON LTD.

[28SH. LAL SINGH, DISTRICTSOUTH-EASTNIL
WUDGE

9|MS.  NEELAM _ SINGH,SOUTH-EAST|NIL
IDISSTRICT JUDGE

130|SH. AJAY KUMAR JAIN ISOUTH-EAST|NIL

131 [MS. ANU GROVER BALIGA |[SOUTH-EASTNIL

132 |SH. BHUPESH KUMAR ISOUTH-EAST|NIL

133 [MS NIRJA BHATIA ISOUTH-EAST|NIL

134 |SH. RAJESH KUMAR SINGH [SOUTH-EAST NIL




District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Room Registratio Name VS
n Respondent
Name

35[SH. RAJ KUMAR TRIPATHI,
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
136 |[SH.. ARVIND KUMAR,[EAST NIL
IDISTRICT JUDGE |
ICOMMERCIAL COURT-02
137|SH. CHANDRA SHEKHAR,EAST NIL
IDISTRICT JUDGE |
ICOMMERCIAL COURT-02
138 SH. SANJEEV KUMARNorth-East  [201 ICS [l02/2019 [PARVEZ 04.06.20(WITHIN 10[YES INO 3 DAYS[TO BEJ10-07-2024
[MALHOTRA, DISTRICT]| (COMMERCI JANWAR  VSJeq IDAYS IPRIOR TOHEARD |- P.E. 30
WUDGE (COMMERCIAL)-01 IAL) IRAIS AHMAD [FINAL ON  09-07-2024 —|
JIARGUMEN [08-2024 [D.E. 09
I [08-2024
IFINAL
IARGUMEN|
e
ICS [88/2023 IMR. 04.06.20(WITHIN 10[YES INO 3 DAYS[TO BE[11-07-2024
(COMMERCI [PRAVEEN 24 IDAYS [PRIOR TOHEARD |- P.H
[KUMAR SOLE| [FINAL [ON  07-25.07.2024
[PROPRIETOR JARGUMEN [08-2024 |- D.E|
IOF M/S KAY] Ir 7.08.2024]
[KAY -  FINAL
[TRADING C IARGUMEN|
< _ar/c An fre
ICS ka/2023 IMUNIRUDIN [05.06.20[WITHIN 10[YES INO 13 DAYS|[TO BEJ31-07-2024]
(COMMERCI S M/S24 [DAYS [PRIOR TOHEARD |- P.E|
|AL) ISHREE RAM| [FINAL N  021-407.08.2024
[RON STORE JARGUMEN [08-2024 |- D.E|
T 21.08.2024
-  FINALY
IARGUMEN(
fre
139 [SH. BRIJESH KUMAR GARG [Shahdara 1301, NewCS(COMMER [CS(COMM) [13-03-2024 [Akash Jain vs{03.06.20[Not Filed [Not Filed [Not Filed [NO INO IPE:
ICourt ICIAL) 169/24 IMuskaan Saini [24 [23.07.2024
[Building &
24.07.2024
DE
29.07..202
23
anaal
01, New[CS(COMMER [CS(COMM) [06-03-2024 [Ravi Khurango5.06.20[Not Filed [Not Filed [Not Filed [NO INO PE;|
ICourt ICIAL) 162/24 s. Mahinderj24 6.07.2024
[Building ISingh and DE:
31.07.202
[For  Final
|Arguments
[07.08.2024
l4o[MS. KIRAN BANSAL Shahdara INIL
[IDISTRICT JUDGE,
((COMMERCIAL COURT)
41 [SH. SURENDER S. RATHI IShahdara ICS 14-03-2024 [Mukesh 06-06- 07-08-
COMM)/172 [Kumar 2024 2024
2024 |Agarwal V:
[Prateek Jain
ICS 19-03-2024 [M/S 06-06- 06-08-
COMM)/178 [BRIJBIHARI |2024 2024
2024 ICONCAST
[PRIVATE
[LIMITED  V:
/S ORISSA|
JALLOY STEEL
D T 1T
ICS [20-03-2024 [SARITA 03-06- 12-08-
COMM)/182| [PANDEY  Vso024 2024
2024 IMOHAMMAD
[FURKAN
ICS 07-03-2024 [M/S WERBEN|01-06- 05-08-
COMM)/164] [[NDIA 2024 2024
2024 [PRIVATE
ILIMITED Vs
IM/S
IMAHAGUN
REAL ESTATE|
loprizar




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICS 03-08-2023 [CHANDAN l05-06- 24-07-
COMM)/38 PJAIN Vs2024 2024
[7/2023 ISUSHIL
[KUMAR
ICS 06-01-2024 [SH. MANISHI01-06- l08-08-
COMM)/15/ [KUMAR 2024 2024
2024 PROP. OH
IMANISH
[KUMAR
[TRADING
20.) Vs SH|
TIAY
42 |Sh. Pawan Kumar Matto DJ|Shahdara ICS(COMM)/ |01-06-2024 [SHRI INOT [FILED ONNOT INOT INOT FILEDP.E. 27
I(COMM-04) 25/2023 IBHAGWAN  [FILED [20-05- [FILED [FILED 7-2024
[PROJECTS 2024
[PVT. LTD. V§
IMAHAGUN
INDIA) PVT)
[LTD.
ICS(COMM)/ |06-06-2024 [RYSA [FILED [FILED ONNOT INOT INOT FILEDP.E. 23
100/2024 [NFRATECH |ON 01-01-07-2024[FILED [FILED 7-2024
IPVT. LTD. VSjo7-2024
THE CHIEH
[ENGINEER
[PUNE ZOEN|
JAND ANR
3 MS. PREETI AGARWAINorth-West  [NIL
IGUPTA, DISTRICT JUDGE,
((COMMERCIAL COURT)
44 [SH.VINOD YADAV 316 ICivil ICS/Comm./8[18.12.23 INIF Private] 1.06.24
08/23 [Ltd. Vs
[Pradeep
[Kumar Jain
ICS/Comm./2[28.11.20 /s Stone 03.06.24
132/20 India Pvt. Ltd|
s. Unior
[Bank Of India
ICS/Comm./4[17.09.21 [Ramesh  Pant 104.06.24
[76/21 @ Ramesh|
IChandra Vs
IAC. Narendra]
JAnd Anr.
ICS/Comm./3[26.04.23 [Intec Infr: 104.06.24
16/23 [Projects Vs
IYFC  Projects|
[Pvt. And Ors.
ICS/Comm./3[12.05.23 ICanara  Banl 04.06.24
[77/23 s. M/s
INiansh ~ Indie
[Packaging And)|
JAnr.
°S/Comm./2[14.09.19 /s As] 05.06.24
5/19 JAutomotive
[Pvt. Ltd. Vs
inod
ICS/Comm./8[10.11.22 JAltin ~ Capital [07.06.24
61/22 JAdvisor ~ Pvt|
ILtd. Vs
[[serveu
Technology
[Pvt. Ltd.
15 [SH. GORAKH NATH|North INIL
[PANDEY, DISTRICT JUDGE
((COMMERCIAL)




District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Room Registratio Name VS
n Respondent
Name

146 [SH. PANKAJ GUPTA,| 1603 ICommercial |[CS COMM[28.02.2024 [PUNJAB 03.06.20/01.07.2024 [08.07.2024(08.07.202
[DISTRICT JUDGEWEST suit 125/2024 INATIONAL |24
((COMMERCIAL) [BANK VS JAY|
[ENN
JELECTRONIC
IS
603 Commercial [CS COMM02.04.2024 [STATE BANK|04.06.20/02.07.2024/09.07.2024/09.07.202 [NIL INIL INIL
uit 191/2024 IOF INDIA VSi24 23
JANURAG
[DUBEY
03 ICommercial |[COUNTER [02.04.2024 [VISHAL 05.06.20[03.07.2024[24.07.2024[24.07.202 [NIL INIL INIL
lsuit ICLAIM IPREMCHAND [24 b
[TAWDE \E
JASHOK
[KUMAR
1603 ICommercial |ICS COMM,/07.12.2023 [CANARA 06.06.20/04.07.202411.07.2024 [11.07.2024 [NIL INIL INIL
fsuit 43/2023 IBANK VSi24
'ANSH
IGUPTA
47 [VIKAS DHULL, DISTRICT] 1613 Commercial [CS (Comm)/| IL &I03.06.20[18.07.2024 [18.07.2024§05.08.2024 |05.08.20 [29.07.2024
WDUGE, COMMERCIAL suit U74/2023 [Enterprises VS|24 24
ICOURT-02 JAmcon
IDevelopment
13 ICommercial |CS (Comm)/ ishal Taga VS|05.06.2022. : 12.08.2024 [12.08.202[30.07.2024
Isuit 137/2024 Shilpy Garg  [24 1 131.07.2027
1.08.2024




us

H. AMIT BANSAL,|
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-03

District

Court
Room

Case Type

Case No.

Date of Petitioner
Registratio
n

Name VS
Respondent
Name

Date of Case Management Hearing

Ho

[SH. RAKESH PANDIT,|
IDISTRICT JUDGE,
ICOMMERCIAL COURT-03

ISOUTH
IWEST

INIL




	Form-5

